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* IN THE HIGH COURT OF DELHI AT NEW DELHI
# CNR No. DLHC010815142025
+ OMP (ENF.) (COMM.) 233/2025
MBL INFRASTRUCTURELTD .. Decree Holder
Through:  Ms. Anusuya Salwan, Adv.

VErsus

TELECOMMUNICATIONS CONSULTANTS INDIA LTD
..... Judgement Debtor
Through:  Mr. Nikhilesh Krishnan, Mr.
Siddharth Singh, Mr. Karna
Mehra and Mr. Shail Saray,
Advs.
CORAM:
HON'BLE MR. JUSTICE OM PRAKASH SHUKLA

ORDER (ORAL)
% 07.09.2026

1. As the amount stands deposited in O.M.P. (COMM) 424/2025

and the same has been withdrawn against the bank guarantee, the

present enforcement petition stands infructuous as of now.

2. Accordingly, the present petition is disposed of with liberty to

retrieve as and when the situation arises.

3. The petition is disposed of with aforesaid liberty.

OM PRAKASH SHUKLA, J
SEPTEMBER 7, 2026/ss
Signature Not Verified
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